32

[RAJYA SABHA ]

GOVERNMENT BILLS
The Marine Aids to Navigation Bill, 2021
MR. DEPUTY CHAIRMAN: The Marine Aids to Navigation Bill, 2021.

..(Interruptions).. #11 SFTeNTE FRESdTel Si, ST STUMT WV WHATE &Y
o (TTTET) ...

ot SPrARE dARESaIAl (OR): SUGHIRT AEISY, U g8 Marine Aids to
Navigation Bill, 2021 TR del=t &1 HipT &A1, 39 oy MUHT 9gd-9gd g=uars|
.. (T ...

sft Somwmly: § A9 Wel ¥ TR & B T Sfuel dWie W WGl

o (CHAYT) .. AT, @IS ... (SATHH). ..

st e ARgsaran: W, H SaET =l g 6 srexiy ger /3l A7 AR A1el
S L (AT ...

it ITHUTIRT: 31T FHearele HRY ... ([GUM) ...

#ft el dArgsaren: 3 o THR W T T4 BT A1 (FGUH) ..

MR. DEPUTY CHAIRMAN: Hon. Members, please put on your mask.
...(Interruptions) ... The Chairman has already given his ruling. ...(/nterruptions)...

ot SPTARiE AREGSaTAn: # A TE JH1 4 TRe AKT ST B 9gd- 959 gaig
FRATE ...(AGHT)... T TrI-T1Y @ 71 31 799G Arsfaa i, et 9= 9
IE S AT TR A .. (G .. §9b (o7 qd J3A1 A1 A AT Sl A
# 9gd- 95 IR Ih BT §) ...(FAUF)... TGS TI- I H T 731 311 Faiag
QAT i 3fR &7 2 SR ST HI 9gd-9gd S918 ol o...(TGIM)... H 39
Te@yUl e & AU STep! 95d-9gd 9978 o1 8 ...(FAUM).... | 9 91 31 quIc
FRATE] ...(FGIM).... A H e & T4l Faw| I =it HRal &, U8 B & [
34 g9 et o1 Toed SIfg oiR 39 e &1 o HifTu .. (aae) ... § ey we o

fO=Teil epvaT §) o1 fove, deHTeaR¥ | YR HId &1 S|

" Further discussion continued from the 19th July, 2021.
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MR. DEPUTY CHAIRMAN: Now, Shri Tiruchi Siva. ...(/nferruptions)...
Shri Venkataramana Rao Mopidevi. ...(/nterruptions)... AR AR,
SIfTReled M B9RT U 91 S1d | HUAT 379 T ST+ Hie IR O 3R g6 X1
IR ... (TG, I | AT, TR ST, ARG 1 IS, HIfdS BT ST o
ol fhae W8l &, I8 H e oW WEW & foy siedl g ...(FauH)...

Shri Bikash Ranjan Bhattacharyya. ...(/nferruptions)... Please. ...(Interruptions)..

Shri Vishambhar Prasad Nishad. ...(/nterruptions)... Mopideviji, please start.
...(Interruptions)...

SHRI VENKATARAMANA RAO MOPIDEVI (Andhra Pradesh): Hon. Deputy
Chairman, Sir, at the outset, | would like to thank you for giving me an opportunity, on
behalf of my Party, YSR Congress Party, to put forth our views on the Marine Aids to
Navigation Bill, 2021. ...(/nterruptions)...

Mr. Deputy Chairman, Sir, as we know, before 1927, there was no uniform
system of management of lighthouse services in British India which included
Myanmar, Pakistan, Bangladesh and also wvarious Princely States.
...(Interruptions) ... As a first step to centralise the administration of lighthouses., the
then Government decided to enact the said 1927 Act to administer thirty-two
lighthouses in the then six districts, namely Aden, Karachi, Bombay, Madras,
Calcutta and Rangoon. ...(Inferruptions)... However, Mr. Deputy Chairman, Sir,
since 1927, technology has advanced substantially in the field of marine aids to
navigation such as vessel traffic services. ...(/nterruptions)... Today the role of
marine aids to navigation has moved from a purely passive one to interactive and
technology guiding aids such as "Visual Aids to Navigation" and "from Radio to
Digital Based Aids to Navigation". ...(/nferruptions)... Hence, the roles of the
Government and the Director- General, appointed under Section 3 of the said Act,
have considerably widened. ...(Interruptions)... However, the lack of statutory
framework for such new ecosystem caused by technological advancement has
resulted in operational difficulties. ...(/nferruptions)...

it SuaHTafd: 3h doperE g B =" & STaTar 3R Pis 91 Rabie IR 81 S|
..(STFET) ...

SHRI VENKATARAMANA RAO MOPIDEVI: Therefore, in order to provide the
necessary statutory framework to reflect the technological advancement in marine
aids to navigation and the expanded role of regulators and cperators so that our
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country will be compliant to the obligations under the maritime treaties and
international instruments to which India is a party, a new guideline in the form of Act is
necessary. ...(/nterruptions)... Mr. Deputy Chairman, Sir, in this regard, this Bill is
a well thought-out one and also timely. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Please conclude your speech. ...(/nterruptions)...

SHRI VENKATARAMANA RAO MOPIDEVI: It is the need of the hour that the
Government has decided to make the proposed legislation by repealing the 1927 Act.
...(Interruptions) ... Sir, | would conclude in five minutes. ...(/nferruptions)...

MR. DEPUTY CHAIRMAN: Please conclude. ...(/Interruptions)...

SHRI VENKATARAMANA RAO MOPIDEVI: Hence, Mr. Deputy Chairman, Sir, the
Marine Aids to Navigation Bill, 2021, provides for the following changes, which are
welcome. ...(/nterruplions)... It provides to use the term "marine aids to navigation”
instead of "lighthouse" in order to statutorily recognise and enable further use of
modern forms of aids to navigation. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Please conclude vyour speech, Mr. Rao.
-..(Interruptions) ...

SHRI VENKATARAMANA RAO MOPIDEVI: Sir, | demand renaming of the existing
Director General of Lighthouse and Lightships as the Director General of Marine Aids
to Navigation and to provide for a framework for establishment, operation and
management of aids to navigation and vessel traffic services. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Please conclude your speech; you have already taken
your time. ...(/nterruptions)...

SHRI VENKATARAMANA RAO MOPIDEVI: Sir, in the interest of Andhra Pradesh
...(Interruptions) ... The issues needed to be addressed with respect to the State of
Andhra Pradesh are that 95 per cent of India’s trade by volume and 70 per cent by
value is through maritime transport. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Mr. Rao, please conclude. | am inviting the other speaker
to speak. ...(/nterruptions)... Mr. Bikash Ranjan Bhattacharyya, please speak.
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SHRI VENKATARAMANA RAO MOPIDEVI: Sir, Indian ports handled 1.2 billion MT of
cargo in 2019-20 and policy reforms like 100 per cent FDI, Make in
India...(/interruptions)...

MR. DEPUTY CHAIRMAN: Shri Vishambhar Prasad Nishad ...(/nferruptions)...
Shri Binoy Viswam ...(/nterruptions)... Please go back to your seats and speak.
...(Interruptions)...

The House stands adjourned till 3.00 p.m.

The House then adjourned at six minutes past two of the clock.

The House reassembled at three of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: The Marine Aids to Navigation Bill, 2021.
..(Interruptions) .. Dr. Fauzia Khan. ...(/nterruptions)... Shrimati Priyanka
Chaturvedi. ...(/nferruptions)... Hon. Minister to reply.

THE MINISTER OF PORTS, SHIPPING AND WATERWAYS; AND
THE MINISTER OF AYUSH (SHRI SARBANANDA SONOWAL): Mr. Deputy
Chairman, Sir, | thank the hon. Members, Shri Subhash Chandra Singh, Dr. Banda
Prakash, Kanakamedala Ravindra Kumarji, Shri G. K. Vasan, Shri Jugalsinh
Lokhandwala and Shri Venkataramana Rao Mopidevi for their expressions of
important concern about the Maritime sector, particularly whatever they have spoken.
...(Interruptions) ... This is definitely going to help us to take up the entire Bill forward
with a positive note. ...(/nterruptions)... These issues raised by some of the
hon. Members have already been addressed in the Bill.

sft STHUTARY : AR WERT FHUAT STUHI- 7O e WR WY iR B9 &I Fel <
foremfrest @1 o agd Fewyel w1 2. (aaHT). ..

SHRI SARBANANDA SONOWAL: Sir, this Bill will provide legal framework to adopt
the latest technologies, meet the requirement of best global practices for safe and
secure navigation and protection of marine environment. This Bill will repeal the
Q0 years old pre-independence Act and replace it with the new Act which will provide

35



36

[RAJYA SABHA ]

holistic progress and development in the field of Marine Aids to Navigation.
(Interruptions) ...

Sir, this will also help the fishermen, coastal and international trade, lighthouse
tourism in and around Indian Coast and boost maritime sector. This Bill also provides
for safe, pollution free and efficient practices in Indian waters. ..(/nterruptions)..
A lot has been stated by Members in the history of marine navigation in India.
We have dlorious 5000-year-old history of sea navigation. ..(/nterruptions).. We
want to align our navigation system with the latest world class technology. Thank
you, Sir.

MR. DEPUTY CHAIRMAN: We shall take up the Marine Aids to Navigation Bill, 2021.
The question is:

"That the Bill to provide for the development, maintenance and management of aids
to navigation in India; for training and certification of operator of aids to navigation,
development of its histerical, educational and cultural value; to ensure compliance
with the obligation under the maritime treaties and international instruments to which
India is a party and for matters connected therewith or incidental thereto, as passed
by Lok Sabha, be taken into consideration.”

The motion was adopted.

MR. DEPUTY CHAIRMAN: Please go back to your seats. (/nferru,ofions) Please
go back to your seats. ) division ST dladl a 319 STNT 379+ WCH U \ﬂl\l 3TY
WW%IWWW&W@%WW&%WWW
%I...(EHT:F:TF[)... Please go back to your seats. # ardiiet el a, DUT HATY IRl
ST HF\IQH TR SIUL...(SFGYH)... Please go back to your seats. Please go back to
your seats.  .(/nterruptions).. S8 dd IT9  well # %, division Wg gl
%I...(mﬂﬂﬁ)... Please go back to your seats. ..(/nterruptions).. Please go back to
your seats. ..(/nterruptions)... # division & forg PHE~ qTeAT ‘q\"l Please go back to your
seats. Otherwise, division is not possible. Please go back to your seats.

.(Interruptions) ... Please go back to your seats. ..(/nterruptions)... Please go back
to your seats for division. ..(/nterruptions)... Division T8 BRI, T8 39 JART ST
Wed TR W U YA WIedW WY, EH division & g dUR
El...(WGYT)...3M AR division W&l IEd & $EY Hied W 98l o @
%I...(Eail‘c‘lﬁ)... Please go back to your seats. ..(/nferruptions) ...

We shall now take up Clause-by-Clause consideration of the Bill.
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SHRIBINOY VISWAM (Kerala) : Sir, | want division. .(/nterruptions)...

sft STUTIRY : Well # @< 816N 3T division a1 AT T | .. (SALT) ...
Clauses 2 to 52 were added to the Bill.

MR. DEPUTY CHAIRMAN: Please go back to your seats. ...(/nterruptions)...Please
go back to your seats. ...(Inferruptions)...

We shall now take up Clause 1, the Enacting Formula, the Preamble and the
Title of the Bill. ...(/nterruptions)...

SHRI BINOY VISWAM: Sir, | want division. ...(/nferruptions)...

SHRI DEREK O’BRIEN (West Bengal) : Sir, | want division. ...(/nterruptions)...
MR. DEPUTY CHAIRMAN: Please. ..(/nterruptions)...

Clause 1, the Enacting Formula, the Preamble and the Title were added to the Bill.

MR. DEPUTY CHAIRMAN: Please go back to your seats. ...(/nferruptions)...Now,
Mr. Minister.

SHRI SARBANANDA SONOWAL: Sir, | move:
That the Bill be passed.

The guestion was put and the motion was adopied.
SHRI DEREK O’BRIEN: Sir, | have a point of order. ...(/nterruptions)...

MR. DEPUTY CHAIRMAN: Please go back to your seats. There cannot be a point of
order in this disorder. ...(Inferruptions)...The House is adjourned till 4.00 p.m.

The House then adfourned af seven minutes past three of the clock.

The House reassembled at four of the clock,
THE VICE-CHAIRMAN (DR. SASMIT FATRA) in the Chair.
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